OPEN_OCOURT_

CENTRAL ADMINISTRAT IVE TRIBUMAL, ADDIT IONAL BENCH

ALLAHABAD
DaTEDe THIS THE 15TH DAY OF APRIL 1997

CUAnli ¢ Hon'ble [, o, Das Cupta

Hon'ble ir. T, L, Verms JI4 ;

et el el Bl Bl bl Bl |

CRIGINAL APELICATION NO 355/96

Union of India through General Mandger,

Central Rdil!‘.‘l"ﬂy’ £ L B:}mb“Y. | :

21 Di R. :.. (P),CeﬁtrUl Hﬂil\'fay,

JhanSl « = = = = = e e e e o e o o= \pp licents
A Sri C.P.Agrawal
e ERBUR L)
. ' ]

1, Munna Pariher- s /o Bhure Lal Pariher -  "-- -

r/o Soneri Mohalla,Loha Mandi,

Gwalior,
2, Presiding Officexr, Central Govt,

Industirial Tribunal, Kanpur
situctedot Pandy Herar ,Kanpu® = — = = = Respondents

C/R Sri Rejesh Tewari
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This applicetion arises out of the order
deted 30,10,1005 passed by the Labour cou t, It has
sin e been held by theé Hon'ble Supréme court that
motters orising ou. of the orcer by the Lebour court
dre no cognizable by this Tribunal.

This epplication, thereiore, is not main,
teineble before this Trikunal é¢nc the same is disposed
of 8ccordingly. Nothing in this order, however, shall
precluce the ¢pplicent irom seekinc remedial mezSures

or rearessal of grievence ke ore the appropriste legal

forum, if So «dvised, L{(iz
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